
Written Answers NOVEMBER 2, 1966 Written Answers 43<> 

been referred to a tribunal by tbe 
West Bengal Government. 

Eleetron~ Computer MacllIDe 

%37. Shri DlDen Bhattacharya: 
Shr! Umanatb: 

Will tbe Minister of CommllDica-
tiOllll be pleased to state: 

(a) whether an Electronic Compu-
ter Machine is proposed to be intro-
duced for departmental work in tbe 
Posts and Telegraphs Department; 
and 

(b) if so, tbe brOad features of the 
scheme and its affect on the emplo-
yees? 

The Miaister of state in the De-
partment of Parliamentary Affairs 
and Communications (Shrl Jaganatha 
Rao): (a) and (b). Part of the work 
relating to Telephone Billing at Cal-
cutta has been entrusted on a Service 
Bureau basis to a Contractor. The 
"ontractor is likely to use Computers 
in tbe near future instead of other 
type of machines. Use of computers 
instead of existing machines will thus 
not have any elfect on the P&T em-
ployees. 
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Accumulation of Petroleum Coke at 
Banunl Rellnery . 

239. Shri Warlor: 
Shrl Vasudevan Nair: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(a) whether it iJS a fact that petro-
leum coke has accumulated in large 
quantities at the Barauni Refinery; 

(b) if so, whether there is any pro-
posal for calcining this coke; and 

(c) whetber Government propose 
to export this product'.' 

The Minister of petroleum and 
Chemicals (Shri Alaresan): (a) to 
(c). Yes. 

Recruitment of CI""" IV Stair 

240. Shri Warior: 
Silrl Vasudevan Nair: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether it is a tact that there 
is a ban on tbe recruitment of Class 
IV Statf in tbe Central Government 
Offi"",,; 

(b) if 90, whetbeT it is a fact tbat 
several offices are employing class IV 
si:atf on daily wages; and 

(c) if 80; whether Government have 
made any _essment in t~ matter? 

The Deputy MInIster lD the' HinIs-
try of Home Mafn (SlIri. V14J. 




